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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

O.A.NO. 451 OF 1992 

DATE OF DECISION 	2.9 • 1998 

Mahendrakurnar S. parmar 	 Petitioner 

Mr. P.K. ilanda, 	 Advocate for the Petitioner 
Versus 

Union of India & Ors. 	 Respondent S 

Mr • N.S. Shevde, 	 Advocate for the Respondent [s 

CORAM 

The Hon'ble Mr. V. Ramakrishnan Vice Chairman. 

The Hon'ble Mr. Laflafl Jha, judicial vember 

Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not ! 

c, Whether their Lerdships wish to see the fair copy of the Judgment 

4, Whether it needs to be circulated to other Benches of the Tribunal ? 
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Mahendrakulnar s. parrnar 
3 Archana Society, 
pehind Arvind Society 
New S ama go ad 
Tadodara - 390 002. 	 .... 	Applicant. 

(zivocate:Mr. P.1<. Handa) 

\TerS us 

Union of India, 
owning & represented by 
General Manager, 
western Railway, 
churchgate, Bombay - 20. 

Divisional Rly. Manager, 
Western gailwav, 
Pratapnagar, Baroda - 393 304. 

3, Sr.ivisional Oorrrn.Supdnt., 
Western Railway, 
pratapriagar, Baroda. 	 ..••• Respondents. 

(jdvocate: Mr.N.S. shevde) 

ORAL OP.)ER 

0.A.NO. 451/1992 

Date: 2.9.1993. 

per; jon' hie mr. j. amakrishnan, vice Chairman. 

Heard mr. Harida for the applicant and r. Shev1e 

for the respondents. 

The applicant, who was holding the 	st of 

Courier, has prayed  for a direction that he should be 

considered for appointment by selection to the higher 

level of Ticket checker. He had specifically requested 

that the respondents should keep one vacancy reserved for 

him so that he can be called for selection. Mr. Shevde 

says that the applicant has since been appointed as 

Ticket Checker in the scale of 950-1500 and he is 

functioning as such. We record the submission of 

nr. shevde. 
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3* 	in the light of the submission made by 

Mr. Shevde, Mr. Handa seeks leave to withdraw the 

O.A. Leave granted. O.A.  is disposed of as withdrawn. 

NO Costs. 

(Laxman Jha) 
Mernber(J) 

(V. Ramakrishnan) 
Vice Chairman 

vtc. 


